IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH (COURT - II)

Item No. 318
(IB)-299(ND)2019
CA/1252/2019 1A/4754 /2020 IA/4910/2020 IA/4867/2020

IN THE MATTER OF:

M/s. Banyan Tree Developers Pvt. Ltd. Applicant/Petitioner
Versus
M/s. Parivartan Buildtech Pvt. Ltd. Respondent

Under Section: 9 of IBC, 2016

Order delivered on 25.11.2020

CORAM:

SHRI. ABNI RANJAN KUMAR SINHA, SHRI. L. N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENTS:

Mr. Sanjeev Sagar, Mr. Kamal Aggarwal, Ms. Nazia Parveen, Advs. For the
Applicant in IA No. 1252/2019

ORDER

IA/4754/2020 : It is the first progress report and the same is taken on the
record subject to just exceptions.
The IA stands closed.

IA/4867/2020: It is the preliminary report and the same is taken on record
subject to just exceptions.
The IA stands closed.

I1A/4910/2020 : Issue notices upon the Respondents by all modes including

the email-id of the Respondents. Affidavit of service must be filed within a
week from today.

List the matter on 02.12.2020.
CA/1252/2019 : In the course of hearing, we have noticed that this case was

early listed on 02.11.2020 and we have directed the Counsel appearing for
the Petitioner and Respondents to share the Dairy No. of the filling of the
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respective documents with the Court Officer. The office informed that the
Dairy No. that was shared is incorrect. Under such circumstances, we
requeste the Counsel appearing for the respective party to share the pdf file
of the documents including the reply with the court officer so the same may
be made available before us on the next date of hearing.

List this case on 04.01.2021
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(L.N. GUPTA) (ABNI RANJAN KUMAR SINHA)
MEMBER (T) MEMBER (J)



